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embossed with RRT stamps can be 
exchanged at any post office for orcli
nary postage stamps or cash upto 
30:h September. 1973. 

Recovery of dues from Dalmia 
Cement /:"roup by Cement Cor

pora tion of India 

6044. SFlRI SAT PAL KAPUR: 
Will th(' Minister of INDUSTRIAL 
DEVELOPMENT AND SCIENCE 
AND TECHNOLOGY be pleased to 
state: 

(a) whf"t1wr th" Cement CorF~
ration of Indb has to recover SOme 

money from the Dalmia Cement 
gr()up towards .... ::ht; 

(b) if so, the amoun: thereof as on 
28th February, 1973 and how this 
amount was allowed to accumulate; 
and 

(e) the steps takell to recover tilis 
amount? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF INDUSTRIAL DEVE
LOPMENT (SHRI PRANAB KUMAR 
MUKHERJEE): (0) and (h). M's. 
Dalmi,,- Dadri Cement Co. has not so 
far paid an amount Of about Rs. 
13628 lcl,hs as on 28th F'ehruary. 
J 973 due from them to the Cement 
RegUlation Account for the reason 
th'lt the Appeal challenging the vali
dity of the Cement Control Order, 
1967 under which the above amount 
become' due, is yet to be finally de
cided by the Delhi High Court. 

(c) The various alternatives for 
realisation of the dues are being ex
plored. 

Transfer of Registration with one 
Telephone ElC;Chauge to another with

ont Loss of Seniority 

6045. SHRI SAT PAL KAPUR: 
Will the Mini<ter of COMMU~I

CATIONS be pleased to state: 

("a) whether a person who gets his 
name registered with a particular 
telephone exchange can get it chan/:
ed, in case, the person change his 

addre~s, later on, to some other tele
phone exchange which serves the 
new area; 

(b) whether the seniority of the 
registered person is not disturbed 
and he is accommodated in the new 
exchange from the date of his origi
nal registration; and 

«(") whether there have been cases 
where such seniority has no: been 
restored w hen the registered persons 
got the registration changed from 
Jor BHgh (0 Connaught Place ex
change (New D,'lhi) in 1972 and if 
so. (he reasons therefor and (he action 
taken to restore the seniority? 

THE MI"'IS'T'P.R OF COMMUNI-
CATIONS (SHHI H. N. BAHUGUNAi: 
(a) Ycs providl'd both thl' cxchangc~ 
fr:"" p~rt of the same telephone sys
tem and pmvided the name and 
constitution of the registered parry 
is not altered. 

(b) Yes. The seniority now is not 
dlsfurbed 

(c) No. 

C:'l1struction Of Quarters for P. & T. 
Staff in Palghat Town, Kerala 

G046. SHRI A. K. GOPALAN: Wil' 
the· Minister of COMMUNICATIONS 
be pleased to state: 

(a) w hother there is any propos,l 
under consideration to construct 
quarters fer Posts anc! Telegraphs 
staff i11 Palghat Town. Keraia; and 

(::') if so, when it is likely to be 
implemented? 

THE MINISTER OF COMMUNI
CATIONS (SHR! H. N. BAHUGUNA): 
(a) Yes, Sir. 

(b) Sanction for constl uction of 33 
staff quarters has been issued and 
tenders have been already invited. 
The work is likely to be completed 
during 1974-75. 




